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T h is  1$ a t r a n s fe r r e d  ciase under S e c t io n  29 o f  thfi 

A d m in is tr a t iv e  T r ib u n a l A c t  1 9 8 5 ,  A W r it  P e t i t i o n  

was f i l e d  in  the year 1 9 8 1 . A l l  the fo u r  a p p l ic a n t s  

a s v o l l  a s  the r espondent no. 4 j jo a in s t  whom th ey  

r a is e d  t h e i r  v o ic e  have a t ta in e d  the ^ ge o f  superannua-
w

t i o n  durino the pendency o f  t t e c a g s e a n d  i t  appears

t h a t  tb at: i s  why no r e jo in d e r  has >^een f i l e d  d e s p it e  

the f a c t  t h a t  o p p o r t u n it ie s  were ^ iven  in  number of  

tim es* The a p p l i c a n t s  have c h a lle n o e d  th e  r e v is e d  

s e n i o r i t y  l i s t  aid , promotion o r a e r r o f  o p p o site  p a r ty  

no. 4 t o  th e  p o s t  o f  P h a r r r^ s is t .  By t f e  la p se  o f  time 

^  view  o f  the t h a t  a l l  thege persons haye

r e t i r e d  from s e r v i c e .  I t  appears th a t  a p p l i c a t i o n  has  

b e c i ^  in fru c tu o u s  and a c c o r d in g ly  i t  is d is m is s e d .
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